Name of the corporate Debtor: Samruddhi Realy Limited

Annexure 1

Lst of stakeholders as on: 05.03.2024.
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receipt | Climed | claimadmitted | claim | coveredby | security covered | intotal | claims | mutual fer
ity interest by |amount s, that, verification
relinquished? guarante | of maybe
(Ves/No) e | daims setoff
admitte,
d

1 |PhoeniARC|6/10/2020| 78718792 | 78714792 |secured 78,714,797 | Ves (Deemed C e - - - NA
Private rc
Uimited by virtue of d Unit

order passed | super build up area along with 3000 sft of undivided share, with 4 car
by the Hon'ble

Adjudicating | Roofing, Vitrfied Tilesfor looring, Main Door Frame and Shutter with
N

LTy N0.292/293/296/59/1819/227/43/2, 01d VP Khata No. 227/143/2 and

No.25/88/2021 situated

assecured | Hobli Taluk,

lenders have | Bengaluru

faled to defray

their portion of |

liquidation

2 i 1511551471 | 1,168,319,816 [Secured | 1,051,298,266 | Yes (Deemed |1 T o] - - 50200951 NA |-
Growth Fund| rc
2india Asset by virtue of
Growth Fund| order passed | by charge on 6th December 2016.

n by the Hon'ble
3.Eduskl Adjudicating | Details o the mortgaged assets are provided hereinbelow:
Realtors LLP h
4.Elegant N 31 1 13guntas), situated at
Marbles & LTy Nimbekaipura, 8idarahalli Hobli, Bangalore.
Grani No.25/88/2021 [B.
Industries Tacre 30/1 measuring 1 acre
L have faled to 34gunt:
(ssel defray their | Village, Bidarahall Hobli, Bangalore.
Finance portion of
Managers & liquidation [Survey N
Advisors ip) costs to date, [ 1an, Taluk,
allsecurty |Bangalore District.
interests have |D.
2171 41),

3 [idabul | 6182020] 203990875 | 16891,600 [secured | 168,891,600 | ves (Deemed |Montgage over the properties: - - o] - - 35099275 | NA | The Liquidator
Assets inquis 1.10C,12C, 134,188, 14,28, 34, 64,7 4,94, 58 OF PROJECT isin t
Reconstncti by vintue of LOCATED AT SY NO. NO. 11/1 process of
on Company order passed | ABOUT 1 ACRE 1 GUNTA, SITUATE AT NAGANATHAPURA VILLAGE BEGUR movingan
Limited by the Hon'ble|HOBLI, BANGALORE SOUTH TALUK BANGALORE RURAL (hereinafter application to

Adjudicating | referred to as ‘the Mortgaged Properties") vide Registered mortgage Hon'ble NCLT

Authority in LA |dated 26.07.2016

ozl 2.002,003,102,103,201,202,203,301,302,402, 501, 502, 503, 602, 703, 802, name of ACRE

No.25/88/2021 [803, 901,902,903 IN TOWER A AND 105,203, asperthe
301, N T terms o

have faled o | “SAMRUDDHI NORTH SQUARE AT SY. NO. 92/1 AND SY. NO. 92/2, assignment

efray their | SITUATED AT KOGILU VILLAGE, YELAHANKA HOBLI, BANGALORE NORTH deed dated 26

ortion of | TALUK, BENGALURU-560064.(hereinafter referred to as “the Mortgaged

liquidation | Properties”)vide Registered mortgage dated 26.07.2016

coststo date,

all security

interests have

become part of

Total 1518.446.297 | 1298.904.658 1.298.904,658 37120236




